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ORDER

c.p. No. 1227lI&BC/NCLT/MB/MAH/2017

1. The Learned Representatives of both the sides are present.

2. The Learned Counsel of the Petitioner stated that the amount in dispute is

settled. Duly incorporated in the Order Sheet itself.

2. On account of the statement of the Learned Counsel and in view of the

"Settlement" this Petition is disposed of as Withdrawn. To be Consigned to the

Records.

Bhaskara rlantula Mohan
Member (Judicial)
23.O8,2017

M,K. Shrawat
Member (Judicial)
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